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{(b) Th: locations where the pilot
proj=cts have be:n conducted/are pro-
pizi to bs coaducted are :

1. Devdholera Village

1 Ahmesdabad Re-
Distt. Ahmedabad,

gionil Centre,

. Zamp Village Distt.

Ahmedabad.
-2. Bareillv Regional 1. Jeolikote  Distt.
Centre, Nainital,
2. Bizamau Village

Distt. Bareilly.

3. Bhilai R:gional 1, Chadahkuri Distt,
Centre. Raipur.

. Being surveved.

[~

t- Jamshedpur Regional 1. Khunti Distt. Ranch!
Centre,

Bahragora Distt.
Singhbhum.

=]

5. Mangalore Re- 1. Mangalore Distt,
_xgional Centre, South Kanara

2. Gazinur Distt,

Shimoga,
6. Nagpur Regional 1, Selsura Village
Centre Distt. Wardha.

L]

. Sindewahi Village
Distt, Ghandrapur,

Lncations being

9. Tezpur Regional
surveyed,

Centre,

{¢) This will br considered on the basis
of the experience gained from the pilot
proiects.

Edible oils imported from
Mailaysia and Singapore

3140. SHRI G. Y. KRISHNAN :
Will the Minister of HEALTH AND
FAMILY WELVFARE be pleased to

state @

{a) whether Government’s  attention
have been drawn to the news itern appear-
ing in the ‘Hindu’ dated 1-10-1997 that
some consignments of edible oils imported
from Malaysia and Singapore into Madras
have been found to be sub-standrad ;

(b) whether the Customs and Port
H:alth Authorities have air dashed their
-samples to Calcutta for a second check
by the Central Food Laboratory ; and
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(c) if so, the details thereof and the
reaction of Government thereon ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND

FAMILY WELFARE (SHRI JAGDA-
MBI PRASAD YADAV): (a) to (c). The
information is being collected and will
be laid on the Table of the Sabha.
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Adulteration in Grourdnut Oil

g3142. SHRI G. K. JAFFFR ESHA-
RIEF : Will the Minister of HEALTH
AND FAMILY WELFARE be plcased
to state :

(a) whether it has been brought to
the notice of Government that adulteration
has been found particularly in the Southern
States, in  groundnut oil which is a
common man’s cooking medium ; and

(b) if so, whether Government have
investigated the matter ; and if so, the
steps Government propose to take in this
regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAGDA-
MBI PRASAD YADAV): (a) and (b).
The information is being collected and
will be laid on the Table of the Sabha.
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Concession offered to opl
Indian origin to leave Sl:: l?a:lx: f

3143. DR. HENRY AUSTIN :
SHRI KANWAR LAL GUPTA :
SHRI K. T. KOSALRAM :

SHRI SHANKERSINH .
GHELA : It va

SHRI C, N. VISVANATHAN :
SHRI M. KALYA
RAME S NASUNDA-

SHRI ANANT DAVE :
SHRI ISHWAR CHAUDHURY;
SHRIC.K. JAFFER SHARIEF ;
SHRI K. MALLANNA :
SHRI CHITTA BASU :

SHRI NAWAB SINGH C -
HAN : HAU

SHRIEDUARDOTF ALEIRO :

Will the Minister of EXTE
AFFAIRS be pleased to state ; RNAL

(a) whether it is a fact that many
people of Indian origin have not so far
accepted Sri Lanka’s offer regarding
concession to leave Sri Lanka after the
attacks on them

(b) if so, what was the offer made ;

(c) whether the Government of India
had obtained the full information about
the attacks on the Indian Nationals in
Sk:i Lanka and the losses suffered by
them ;

(d) what steps have been taken by Go-
rernment to help these Indian Nationals;

(e) whether Government is satisfied
with the arrangements made by the Sri
Lanka Government for protection of
Indians there ; and

(f) whether Government propose to
send a goodwill delegation to Sri Lanka
to help in promoting good relations ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI S. KUNDU): (a) and (b).
Yes, Sir. To the best of the knowledge of
the Government very few persons of
Indian origin eligible for repatriation
to India have taken advantage of the
offer made by the Government of Sri
Lanka of providing free passage and
payment of Rs. 500/- as ex-gratia com-
pensation for the loss/damage suffercd
by them during the recent disturbances
in that country.





